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BEFORE THE HON,BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

-\
LJ

Original Application No. 227 of 2026

IN THE MATTEROF:

Ratanmani Dobhal Applicant

tjnion Of India and C)rs. Respondents

REPLY AFFIDAVIT ON BEHALF OF THE REPODNENT NO. 9

l, Dr. Parag Madhukar Dhakate S/o Shri M.B Dhakate, aged

about 5l years Presently posted as Member Secretary, Uttarakhand

Pollution Control Board, Uttarakhand, do hereby solemnly affirm and

state as under:.

1. That the deponent working as Member Secretary Uttarakhand

Pollution Control Board for the respondent No.9 in above

capacity fully conversant with the facts of the case and as such is

competent and authorized to swear this affidavit on behalf of

respondent [rlo.9.

2. That I have perused the contents of the captioned Original

Application. ln this respectful submission, I deny each and
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Nothing stated therein should be deemed to have been

admitted unless the same is expressly admitted herein.

Preliminary submission :

1. That in compliance of order passed by the Hon'ble Tribunal

on dated 13.04.2026 in the matter, the District Magistrate,

Haridwar has constituted a Joint committee comprising of

officials of concerned departments. Regional Officer,

Uttarakhand Pollution Control Board, Regional Office,

Roorkee was member of the Joint Committee. The Joint

Magistrate, Haridwar. Copy of Joint Committee report along

with Annexures is being marked and filed as ANNEXURE

NO. I with this response affidavit.

2. That in compliance of order passed by the Hon'ble Tribunal

on 13.04.2026, sample analysis of 5 drains was undertaken by

the Uttarakhand Pollution Control Board, Regional Office,

Roorkee. Tabulated sample analysis report is as given below:

r-$$
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SN Parameters
(Unit)

Locations
Loknath

Nala
Bhimgoda

Nala
Durga
Nagar
Nala

Bhagirathi
Nagar

SPS

HathiPaon
Spring
Nala

\l
I

!.

Colour
(Hazen)

100 75 100 5

t,) Odour Faint Faint Faint Faint Odourless
lz pH(@

25'C)
7.2 6.9 7.1 6.8 7.6

v

Committee has submitted its Joint Report to the District
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4 Biochemical
Oxygen
Demand
(me/l)

40.0 s 8.0 75.0 t.2

5 Chemical
Oxygen
Demand
(mg/l)

I10.0 120.0 94.0 108.0 3.0

6 Total
Suspended
solids
(me/l)

42 38 1aA 48 39

7 Total
Dissolved
Solids
(mg/l)

186 393 2379 454 291

8 Total Solids
(me/l)

431 2603 502 330

2

Copies of sample analysis report is being marked and filed as

ANNEXURE NO.2 with this response affidavit.

That the contents of Para No.l and 2 of the original application

are matter of facts and do not require any reply.

That the contents of Para No. 3 of the present original

application are the matter offacts and do not require any reply.

That the content of the Para No. 4 is a matter of fact and does

not need any reply.

That the contents of Para No. 5 (a), (b), (c) and (d) of this

application are matter of record and admitted to the extent

they are matter ofrecord and anything contrary is hereby

denied.
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5 That in reply of ParaNo' 5 (e)' (0' G)' G)' (i)' (i)' G)' (l)' (m)'

(n), (o), (p), (q), (r), (s), (t)' (u)' (v)' (w)' (x) and (v) ofthis

Original Application, it is respectfully submitted that the

interception and diversion (l&D) of drains are designed only

for "Dry Weather Flow" and incase of rain' the I & D would

notbeabletocontrolthedischarge.Further,incaseof

additional discharge or any accidental discharge in to drains'

there would be possibility of over flow of drains' As stated in

the Joint report, the occupier of under construction hotel have

discharged the ground water generated from the construction

of basement in to upper catchment of the Loknath Nala' which

generally made the situations of overflowing of Laknath drain'

The concerned department have undertaken necessary

preventive measures to restrict the overflow of drains in to

river Ganga and also issued necessary instructions to the

occupier of under construction hotel ' Routine cleaning of

drains and channel diverted to the Sewage Pumping Station

(SPS) is also undertaken by the concemed department' Copies

of communication made by Uttarakhand Jal Sansthan'

Haridwar in this regard are already annexed with the Joint
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ThatinreplyofParaNo.5(z),(aa),(bb)and(cc)ofthis

Original Application, it is pertinent to state that the Committee

deputed by the State Mission for Clean Ganga (SMCG) made

certain observations regarding operation and maintenance of

sewage pumping stations' however' the concemed agency has

undertaken preventives measures in order to stop the

overflowing of Loknath drain in to river Ganga' It is to

mention that Uttarakhand Pollution Control Board is carrying

water quality monitoring of river Ganga at following locations

on monthlY basis:

CoordinatesSamPling LocationStation CodeSr.
No.

Long: 78.183854"E
Lat 29.970608"N

River Ganga

Haridwar at

Bindhughat'

U/S of

Dudhi av Haridwar.

Station Code-

3997 NWQMP
1

Lat:29.954394'N
Lon :78.171 181'FRiver Ganga at Har-ki-

Pauri Haridwar10148 Nw MP
Station Code-

Lat.29.947329'N
Lorrg 78.162023"E

Upper Ganga at

Laltarao Bridge,
Haridwar.

Station Code-

3998 NWQMP3

Lar:29.94269 2"N

Lo :78 155755"EUpper Ganga at Dam

Kothi Haridwar.
Station Code-

3999 Nw MP4
Lar'.29.9)63 64"N

Long:78.146063'ERishikul Bridge'
D/s of Har-ki Pauri at

Haridwar.

Station Code-

2726 NWQMP5

Lat 29.8786
Long: 78'143986"E

28"N

Mandir, Ajeetpur,

Ri fo/SDanGer ga
umankBalatwardHari

Haridwar.

Station Code-
1061 NWQMP

Lat:29.854359'N
Long:78.151299"E

River Ganga near

village-BisanPur Kundi'

Haridwar

Station Code-
10147 NWQMP

\A
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8

SWQMP River Ganga D/s

SultanPur, JasPur-

Lat: 29.699043"N
Long: 78' 166559'E

Ran Haridwareet

7. Water qualitY monitoring data rePres ent Class 
tcB" water

8

quality as per Designated Best Use (DBU) classification of

Central Pollution Control Board' Class *B" water quality

represents fitness of water quality for mass bathing

(organized) uses. Tabulated water quality data from tluiry '2025

to June, 2026 along with pesticides and metals is being marked

and filed as ANNEXURE NO' 3 with this response affidavit'

That in reply of Para No' 5 (dd)' (ee)' (f0 (gg)' (h'tr)' (ii) and

(j) of this Original Application' it is respectfully submitted

that05nos.ofSewageTreatmentPlants(STPs)arelocatedin

the Haridwar town for treatment of sewage and wastewater of

drains. The cumulative treatment capacity of STPs is 145

MLD. The performance monitoring of STPs is being done by

the Uttarakhand Pollution Control Board on monthly basis and

analysis data is being shared with the operating agencies' STPs

are generally complying with respect to outlet quality

prescribed by the Hon'ble Tribunal' Copies of STPs

performance analysis report are already annexed with the Joint

t
.l?

t,

T

-t,

Lat: 29.83528 8"N
Long:17 .87657l"E

Upper Ganga

D/s of Roorkee,
Canal at

Haridwar

Station Code-
2727 NWQMP9

.A-

UrTAR

Report.

.l

1
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6
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. Further, the STPs are connected with Online Continuous

Effluent Monitoring System (OCEMS) and real time data is

being transmitted to the Central Pollution Control Board's

servers' Additionally, the operating agencies also undertaken

performance assessment of STPs through the third party

laboratories. Analysis reports undertaken through third party

laboratories are annexed with the Joint report'

10' That in reply of Para No' 5 (kk)' (ll)' (mm) (nn) and (oo) of

this Original Application' as per Joint Report' overflow of

Loknath drain was due to discharge ofground water generated

from the construction of basement in under construction hotel

in the upper catchment of the Loknath Nala' The concerned

agencies have undertaken preventives measures in order to

stop the overflow situations of Loknath nala' Further' it is

pertinent to mention that the in view of discharge of

underground water (muddy water) in to the upper catchment

of Loknath nala, the Uttarakhand Pollution control Board has

also issued the show cause notice for taking punitive action

which includes impositions of environmental compensation

/ or under section 33(A) of the Water (Prevention and Control of

9
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ollution) Act. l974to the project Proponent i'e' M/S Avadh
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t2. lt is submitted that the said grounds do not take

significance as the said grounds are not maintainable' in view

ofthefactthattheoriginalApplicationisliabletobe

dismissed with cost'

13. That in the abovementioned facts and circumstances of

the case the Original application of the petitioner is liable to

be dismissed.

DEPO ENT

VERIFICATION

I the deponent do hereby verify that the contents of this reply

Affidavit believed to be, which is based on the information

derived from the record of the present case and nothing material

has been concealed therein'

Verified at ?l on this July' day o12026'

Ideniified L.y P*r,-T"^
ASL.".E_

DEPO NE T
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